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CUSTOMS AUTI{ORITY FOR ADVANCE RIILINGS
r*q {ftqrs-re-fi'sfi' ffi Feu, IS - xoo oo3

$-toIE-MAIL: cus-advrnliuEs.mum@gov'in

The l5tl' of February ,2022

Order No. CAARMT-un I APIC I 02 I 2022

In

Appl ication No. cAAR/CU S/A PPL/02 I 2022 -0 I a Commr-CAAR-MtJ M BA I

l.{ame and address of-the applicant

Jurisdictional Principal Commissioner/

Commissioner of Customs

M/s Jabil Circuit 8-26, MIDC lndustria!

Area Ranjangaon, Taluka- Shirur,

Pune, Maharashtra- 412220

1. The Commissioner of Customs (NS-V),

Jar.vahar Lal NehrLr Custom House. Nhava

She'"a, Tal" Uran. Disl Raigad.

Maharashtra-400 '707

2. The Commissioner of Customs (lmport).

Air Cargo Complex. Sahar,Andhcn (East).

Mumbai - 400099

Sh. Ravi Kumar Somani, CA

Sh. Laxmikant
Shri Venaktesh Jadhav, Assistant

Commissioner, Gr. VA, ACC, Mumbai

Present for the apPlicant

Present for the DePartment

Order

In pursuance cf Nctification No. 0 1i202 I : Cr:stoms (i'l T.), dated 04.0 ! .202 1 . Custcms

Authority tbr Advance Rglings Regulations, 2021 have been notified. Thereafter' the advance ruling

apptication of M/s. Jabil Circuit India Prt. Ltd., 8-26, MIDC Industrial Area Ranjangaon, Taluka-

Shir.ur, pune, ivlaharashtra- 4i2220which was pending n'ith the Authority for Advance Rulings, Central

Excise, Custr:rr1s and Service Tax, New Delhi (erstwl-rile authority) was transferred to the Cr-rstoms

Authority for Aclvance Rulings, Mumbai based on the address of the applicant as perthe section 28 F

(3) of-the Customs Act" 1962. which is reproduced below:
,'on ancl .front lhe tlate of appointment af the cusloms authorily fctr advanc:e rulings' e,"et'y

appl.ication and proceedin.g pencling before the erstwhile atrthority.fot' qdvance rulings shall stand

tr)ns/erre,l to the atrthoriti, lrcnt the stcge ct v,hich strch applicution cr proceeding stcod rt:; on lhe date

af such appoinlmenl."
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2. E-mail datecl 10.02.202i was seut to the applicant to asceftain whether the applicai^'t is still

desirous of receiving an aclvance rr-rling or otherwise. The applicant vide e-mail dated 11 02'2021

erpressetl their desire to submit the advance ruling application as per CAAR, Regulations'2021 and

subr,itted the sarne on 05.04.2021. The said appiication was forwarded to the concerned jurisdictional

commissioners of Customs. Personal hearing in the matter was held on l7'05'201 in virtual nrode' Shri'

Ravi Kumar Somani. cA and Shri Laxmikant (bcth fbrm M/s. Hiregange & Associates) represented

the applicant an4 the department was represented by- Shri Vcnaktesh Jadhav, Assistant Commissioner,

Cr. VA, ACC, Mumbai. During the course of personal hearing' on being asked whether they have

starteC imporling PCBA's alreaCy. the representatives of the applicant replied in affirmative' The

applicant was grauted time till 21.A5.2021to subnrit information about the impofi of PCB's made til]

date and cletails of any pencling issue w.r.t. sitch imporls and any other additional submissions they wish

to adduce.

3. The autl-iorised representative of the applicant lVlis Hiregange & Associates vide letter dated

1g.05.2021 sought four weeks of additional time fbr coilation of required documents, preparation and

subffission of the adequate reply. Theieafter, personal hearing in this matteilwas fixed on 08'06'202 l'

The authorised representative of the applicant vide letter dated 04.06.202i requested for adjournment

citing various constraints. The comments received from one of the jurisdictional commissioners' i'e'

t\NS-V, JI.JCH was fbrlvarded to the applicant for inflonnation and f;ling of rejoinder, if any' Hcn'ever,

no reply in this regard has been received.

4. Therealler:, vide letter dated I 1.al .7a22.the applicant rvas again requested to file the adcitional

infbrmatiol souglit during the course of hearir-ig on 17.05.2021 and submit rejoinder' if any, to the

comments of Cornmissioner of Customs NS-V, JNCH. The applicant was aiso infbrmed that if no reply

is reccivcd fi.om them by 3 1 .01.2022, it sliall be presumed that thcy are ilot intcrestcd in pursuing thc

application. No conrmtinication has been received from the applicant till date.

5. [n vie.,v of the above, as applicant has failed to submit the requisite information and express

their willingness to appear lor personal hearing, I order that the said application of Mis. Jabil Circuit

India Pvt. Ltcl. shall be treated as closed on the ground ofnon-prosecution.

G
-td,nuY>(N{.R.

Customs Authority for Advance Rulings.
1\/,,,-L.i

*

Advenc@
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F.No. C AAR/C U SIA PPL I A2 / 2022 -0io Commr-itAAR-MU NiBA i Dated: 15"A2.2022

I'his cop1, is certilled to be atrue copi'ofthe order.and is sent tc;: -

1. I\4ls Jabil Circuit B-26, MIDC Industrial Area Raajangaon, Taluka- Shirur, pune, Maharashtra-
4t2220
Email: Saday_Ajmera@iabil.corn @,
ravik umar@h iregange.com

2. The Commissioner of Customs (NS-Y), Jawahar Lal Nehru Custom House, Nha.ra Sheva, Tal-
Uran, Dist- Raigad, Maharashtra-A}} 707
Email: commn:s-5@gov, in, commr-ns5 @gov.in

3. The Corrimissioner of'Custorns (Impori), Air Cargo Complex, Sahar. Andheri (East). Mun"rbai

- 400099
Enrai I : I ;t, p1.11.'i..i11. L, 1g.,i:,: !.,, li

4. Tlte Customs Authorily fol Advance Ruiings.5'1'Floor. NDMC Building, Yashrvant place.

Sa-tva Marg. Cha,nakl'apiui. Neu, Delhi - I 10021 .

L,-.i t. :

5. The Chief Commissioner of Customs, Mumbai Customs Zone-L, Ballard Estate, Mumbai -
40000i.
Email ; ccu-cLsrn r"rm i (0* i c.jl.r

6. The Chief Commissioner (AR), Customs Excise & Service Tax Appellate Tribunal (CESTAT),
West Block-2,Wing-2,R.K. Puram, New Delhi - 110066.
Emai 1 : cdrcestat.l 2 3 @ grnai I .corr, cca-r-cqstat-del hi @gqy-!n

7. The Member (Customs), Central Boards of Indirect Taxes & Customs, North Block, New
Delhi-110001.
Email: n:em",:us-cbec@nic. in

8. Commissioner(Legal), CBIC Offices, Legal Cell/CX. 8A (5'1' Fioor) Hudco Vishala Building,
C-Wing, Bhikaji Cama Place, R.K. Puram, New Delhi- 1 10066.

Emai I : a&sluq*Xpjrs@Csy.1q, sqffi mll€gdl.Ebe!@sa.1li

9. The Webmaster, Centra! Boards of Indtect Ta,-.es & Customs.
Email : webmaster. cbec(@icegate. gov. in

9id Guard file-

(P.Vinitha Sekhar)
Secretarl,',

Custon.is ALrthoritv fbr Advance RuIings,
Mumbai.
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